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Dr. P, Subbarayan: I know the hon.
gentleman is very good at arithmetic.
Still it is not as easy as he thinks.

Shri Ram Krishan Gupta: May I
know whether the Ministry of Finance
has been urged to give top priority
for this project?

Dr, P, Subbarayan: Ycs, Sir, we
are trying to give as top a priority
to it as possible.

T | g
+
[ wer a5iw
*9o. ¢ Sl AIW T
s wermit wre -
Fa1 aftamgs wq gwe 7AY q¢

T, 98%0 & wwiTifee Wi gear

fo9d ¥ IAY & HIY W g word ¥

w1 F90 e Af 97 afrmang,

feeelt § 0F g7 93% ®1 qH @ F v

a aqr anfr g &7

watew Igga JaA (= Sfgen)
F440 fEet 7 71T ) wow SFR Y
fear ot 9@ 2 AW oww oA ¥
99 47 34T 7% 7 faaT T wewt
®Y AT T FT A TE G LT A
Frr e e ami 188 ¥y o
qr &1 Siaay

I shall reaqd it in English also.

The work of constructing the super-
structurce has sipee been swarded 1o
a contractor and s ‘n progress, Thre
work on_the construvtion of approach
roads has also been taken up for
execution. The bridge is expecied to
be completed by the end of 1861,
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The Minister of Transport and

“Communicationg (Dr. P, Sahbarayan):

As far as my report goes, the pro-
gress is going on rapidly ard we hope
it will be completed by the end of
1961,

Seminar on Co-operative Education

*1572, Shrimatl Maimoona Sultan:
Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether a Seminar on Co-
operative Education was held in New
Dclhi jn the fourth week of March
1961;

(b) if so, what problems were dis-
cussied therein; and

(¢) what were the observuotions and
recommendations made in the Semi-
nar?

The Depuly Minist:r of Community
Development and Co-operation (Shri
B. S. Murthy): (a) Yes, A Seminar
an Co-operative Edncation was held
by tne All India Cooperative Union
at New Dclhi from 25'h March, 1961
to 27th March, 1961.

(b) The Seminar discussed the fol-
lowing subjocts:

(1) Organisational st up and
financial arvangementy for
implementation of C.:-opera-
tive education programme

(2) Co-operative cducation work
in the fleld and co-ordination
with other progrommes.

(3) Achievements of ‘he Educa-
tion Porgramme.

(4) Arrangemen.s four supervisiun,
inspection  and follow-up
activities,

(5) Arrangements for production
and supply of literature,
teaching aids elc.

(8) Personnel probleme,
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(c) The final report of the Seminar
has not yet been received.

Shri Radha Raman: May I know
how many people attended this
‘Seminar, from which States, and
whether the report which is expected
to come out as a result of this Semi-

nar will be distributed to all Mem-
bers of Parliament?

Shri B, 8. Murthy: All the Stater
were represented,

Shri SBhivananjappa: May 1 know
how many State Seminars have heen
held so far?

Shri B. S, Murthy; This is an All
India Seminar, and arrangements will
be made for Regional Seminars.

Shrl Tyagi: What was the total ex-
penditure incurred on this Seminar?

Shri B, S, Murthy: This S minar
1s conducted by the All India Co-
operative Union, not by the Govern-
ment.

Shri Tyagi: Sir, can he not glve the
information? The Al] India Co-
operative Union is an aided institu-
tion. The hon, Minister looks into
ull the details of i's expenditure.
Could he not give the total expendi-

ture incurred, or the budgeted
amount?

Mr. Speaker: The hon. Minister
may nat know. The All India Co-
-operative Union is 1 separatc body,
Possibly the hon, Member is aiso a
Member of it,

Shri B, 5. Murthy: The All India
Co-operative Union is an autonomous
body and Government has entrusted

the training of co-operation to this
body.

Shri Tyagi: Sir, if it is not a
matter for the hon. Minister to
bother about, why was the question
admitted” I want to know how
much was spent on this.

Mr. Speaker: Order, order. The
hon. Minister is in charge of Deve-
lopment and  Co-operation. There-
fore he must keep himself in touch
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with the various recommendations
made. He takes note of the resolu-
tions for implementing them. But it
does not mean that everywhere an
institution calls for a seminar he
ought to know how much they have
spent on tea and coffee and so on.
No, no.

Shri Harish Chandra Mathur: Does
this Ministry not contribute finan-
cially to it?

Mr. Speaker: This is a different
question altogether. I am afraid hon.
Mcembers lose the main thread of it
and go into small details. Do they
want a seminar or not?

Shri Tyagi: 1 doubt. My {feeling
15 that it was wasteful. Let me be
satisfied on that issue.

Mr, Speaker: That is all right.

Shri B. S, Murthy: I am afraid
the Seminar was not wasteful. The
All India Co-operative Union is a
responsible autonomoug organisation
and it has been entrusted with the
training of co-operation. As far as
the expenditure is concerned. I think
we make grants to this Co-operative
Union, it comes to us, and then we
serutinise  the  expenditure, But
generally we will not ask how much
money has been spent this way or
that way.

Shri Raghubir Sahai: May I know
what is the composition of this
Seminar, how many officials and non-
officials were invited, and from what
category the non-officials were invit-
ed?

Mr. Speaker: 1 do not know if the
hon, Minister knows those details.

Shri B, S, Marthy: Sir, I do not
know those details.

Shrimati Maimoona Sultan: May I
know by what time the report of this
Seminar is expected?

Shri B. S, Murthy: Very soon.

Shri Kalika Singh: Laws on Co-
operation differ ’rom State to State.
May 1 know whether in that Seminar
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the point about making a uniform
law for all the Staites was also dis-
cussed?

Shri B. S, Murihy: I have already
read out the number of pointg discuss-
ed at the Seminar,

Shri Harish Chandra Mathur: Sir,
I seek yvur guidance as to what sort
of questions we can ask in respect of
these autonomous bodies. Now we
are having a spate of autonomous
bodies to which financial assistance
is also given by the various Minis-
tries, and that is as good as being
spent by the Ministries themsclves.
If the financial expenditure is a
matter of detail, we do not know
where we stand.

Mr. Speaker: Order, order. Hon.
Members must be more careful at
the time of establishing an autono-
mous corporation. When we oursel-
ves voluntarily give away powers to
autonomous corporations so that the
executive authority need not stand
in the way of their day-to-day admi-
nistration, some powers will of
course come by way of supervision
to the hon. Minister, and to that
extent 1 will allow questions to be
put, but not beyond that. Otherwise,
do not allow an autonomous corpora-
tion to come into being, or give it
only small powers. With respect to
the Ministries in charge of the auto-
nomous corporations I will allow
questions. Having entrusted the whole
thing to the autonomous corporations
by their own act, how are they con-
demning their own act? 1 am really
surprised. The hon. Member is at
liberty tomorrow, or even today, to
introduce a repealing Bill, and if the
House is with him it will repeal the
relevant Act; and hon. Members
might take charge of its administra-
tion through their Ministers. There-
fore, there is this limit, and if hon.
Member wants further details that is
not possible. And so far as the limit
iz concerned, whenever 1 disallow,
that is the limit.

Shri B. 8. Marthy: May I submit,
Sir, that this is not an autonomous
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body created by the Parliament oe
Government. This is an entirely non-
official organisation.

Shri Braj Raj Singh: It is not an
autonomous body. That is the point,
Sir.

Mr. Speaker: | believe I am also a
member of that union. Long ago,
that is, about eight or ten years ago,
we were made members of it. A co-
operative society is an independent
organisation, not created by this Par-
liament, but it is created under a
statute. More than ten people may
join together, pool the resources and
then work as a co-operative society.
It any hon. Member is not satisfied
with the working of the co-operative
society, he may write {0 the registrar
and have the registration cancelled,
or any person who is interested as a
shareholder can take charge of it.

On this question, we are only
interested in the seminar to develop
further the co-operative movement, of
which the hon. Minister is in charge.
Let us proceed to the next question
now.

Shri Tyagi: On a point of order.
You had ruled in the past that wher-
ever some funds were advanced from
the public exchequer, Parliament
would have some type of control.

1 ind that seminars are held at
Mussourie, Simla and other places. I
want to know whether that body ls
working properly and also how much
advance has been given to them by
Government?

Mr. Speaker: The hon. Member may
table a separate question, and then 1
shall consider it.

Shri Braj Raj Singh: At lcast we
could have this information, namaely,
how much money has been advanced
to this organisation for the whale
year, if not for this seminar.

Mr. Speaker: That does not arise
out of the main question.
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Shrl Braj Raj Singh: At least we
can know how much has been advanc-
ed to this organisation for the whole
year.

Mr. Speaker: All those things may
be relevant or may not be relevant; 1
shall judge as and when the matter
comes up before me.

Unfortunately, so far as the present
question is concerned, it does not
admit of questions regarding the
financial implications or how much
the Central Government have contri-
buted towards this and so on. If a
separate question is put, and if the
amount involved is a large one, and
not a small one, I shall certainly
allow details to be given on the floor
of the House.

Keshavpur Sewage Treatment Plant,
Delhi

*1573. Shri P, C. Borooah: Will the
Minister of Health be pleased to state:

(a) whether the Keshavpur Sewage
Treatment Plant in Delhi has been
recently commissioned;

(b) it so, what is the total cost
involved in it;

(¢) what is its capacity; and

(d) what is the area intended to be
catered by it?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The cost involved is about Rs.
70 lakhs.

(c) It can treat 12 million gallons
per day.

(d) It will serve a population of
4,00,000 i.e. Government and private
colonies on both sides of Najafgarh
Road and Cantonment,

Shri P. C. Borogah: May I know
whether it is a fact that the installa-
tion of this plant was completed about
three years ago but it has been com-
missioned only now? May I also
know the reasons for this delay?
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Shri Karmarkar: I remember 1
have given the reasons for the delay
some time earlier; it is a fact that
some delay has taken place. If you
would permit me, 1 shall briefly
summarise the reasons for the delay.

Mr. Speaker: How many are there?

Shri Karmarkar: The list runs to

about three pages, but I can summa-
rise it briefly.

Mr. Speaker: It may be laid on the
Table of the House.

Shri Karmarkar: I shall place =&

statement showing the reasons on the
Table of the House,

Shri P. C. Borooah rose—

Mr. Speaker: The hon. Member may
go through the list and put questions
later.

Shri P. C. Borooah: May I know
what less has been estimated in dep-
reciation, in premature investment,
and in maintenance of the plant dur-
ing the idle period?

Shri Karmarkar: I do not think
there is any loss on account of the
maintenance of the plant, because the
plant was not maintained. Regarding
the loss that might have been caused
on account of not treating the sewage
into its proper purified effluent, as the
hon. Member will appreciate, it is
difficult to calculate it.
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